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Petition(s) for Special Leave to Appeal (C) No(s). 27095-
27096/2023

ALL KERALA PRIVATE COLLEGE TEACHERS ASSOCIATION (AKPCTA) & ANR.
Petitioner (s)

VERSUS
STATE OF KERALA & ORS. Respondent (s)
WITH

SLP(C) No. 27110/2023 (XI-A)

Date : 15-02-2024 These petitions were called on for hearing today.

For Petitioner(s) Mr. Romy Chacko, AOR
For Respondent (s)
Mr. C. K. Sasi, AOR

Ms. Meena K Poulose, Adv.

UPON hearing the counsel the Court made the following
ORDER

SLP(C) No. 27095-27096/2023

Four weeks time, is granted to respondent Nos.l to 4, to file
counter affidavit.
After expiry of the said period, the matter be processed for

listing before the Hon’ble Court, as per rules.

SLP(C) No. 27110/2023

Despite service of notice on common respondent Nos.l to 4
there is no appearance on their behalf.
Hence, the matter be processed for listing before the Hon'ble

Court, under the rules.
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